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OPEN COURT

CENTRAL ADMINISTRATIUE TRIBUNAL
—_ALLAHABAD BENCH
ALLAHABAD),

Dated : Thig the 04¢th day of March _ 2003,

Contemptihpplication no, 206 of 2002 .
in

Original APplication no, 1899 of 1993,

Hon'ble Maj Gen K i Srivastava, Member (a)
Hon'ble Mr, a x Bhatnagar, Member (J). -

Uttam chand, S/o sri Kundan Ranm,
R/0 127 Ram Nagar, Ex-upc, O.C.F.
Shahjahanpur.

* 900 ﬁpplica_ﬂt
By Adv : gri K C saxena

Versus

Aurobindo Nandi, General Manager,
O,CoP .. Shahjahanpur;

»++ Respondent
By Adv : kn Sadhna Srivastava

OQRDE R

Hon'ple Maj Gen k K srivastava. Member (A),

Padssed in nNo., 1899 of 1993, The following order was

Passed ;-

Seéniority of the applicant from the date 10.1.1961,
when he Joined ;s L.D.c, The applicant shall,
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Km sadhna srivastava.

- respondent.

learned counsel for the “oER
sy

B g S P
has submitted that the respondentsg have already

Y taken action for Compliance of the order of thig

Tribunal
dated 11.7.2001,

The seniority of the applicaqﬁ hasg dalready

been fixed.and.notified vide factor

Y order part II no, 98
dated 20.2,2003.

The respondgent

has addregseqd the Principa}
Controller of Accounts (Fys),

Kolkata on 24.2.,2003 for

298 dateg
: dated 24.2,2003 which

the Contempt

+ Notices issued are dischargegq,

Member (J) Member (_A)




